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The Deputy Minister of Finance
(Shri M. C. Shah): (a) Yes, Sir.

(b) The Committee made certain
recommendations which have been
circulated to all the State Govern-
ments.

CusToMs GATES ON BORDERS OF PONDI-
CHERRY.

416. Shri Muniswamy: Will the
Minister of Finance be pleased to lay
on the Table of the House a list show-
ing the Customs gates, outgates and
choukies that are situated on the
borders of Pondicherry?

The Deputy Minister of Finance
(Shri A. C. Guha): A statement show-
ing the Land Customs Stations (Chou-
kies), outgates and ingates on the
Pondicherry land frontier is laid on
the Table of the House. [See Appendix
IV, annexure No. 54.]

SMUGGLING OF LIQUOR

417, Shri Gidwani: Will the Min-
ister of Finance be pleased to refer to
the reply by the Prime Minister to a
supplementary question raised on star-
red question Nos. 1229 and 1230 asked
on the 1lth September, 1953 and state:

(a) whether any further inquiry
was made into the question of some
customs officers of Bombay being in-
volveq in the smuggling of liquor; and

(b) if so, what is the result of the
inquiry?
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The Deputy Minister of Finance
(Shri A. C. Guha): (a) and (b). The
Member hag presumably in mind the
case of Shri George Dique of the
Bombay Custom House, which the
Prime Minister undertook to look into
personally. The case has been review-
ed by all the Ministries concerned and
steps have been taken to give effect
to the provisional decision of Govern-
ment. Certain preliminary formalities
have been already initiated.

waaiaa srfagi aar sqafaa sfew
afaal & snaaa w1 watey

¥Q¢. o WEHATLY : FAT A T4
W L q9H A FA F8A

() wglaa sfaat qar sagfaa
aifen  ofaat & was & wratas
qqT I HT AT@HI H FT A G
FHATAT (it A1) FY geAr; qoqr

(@) weds Aot & Fag: syl
sfeal aar sagfas wifewr wfagt
¥ FHanfal @7 g ?

The Deputy Minister of Home

Affairs (Shri Datar): (a) and (b). A
statement is placed on the Table of

the House. [See Appendix IV, annex-
ure No. 55.]





